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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. Sikander Kumar: Shri Naresh Bansal
(Uttarakhand), Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Devendra
Pratap Singh (Chhattisgarh), Shri R. Girirajan (Tamil Nadu), Shri Chunnilal Garasiya
(Rajasthan), Shri Ram Chander Jangra (Haryana), Shrimati Geseta alias
Chandraprabha (Uttar Pradesh), Dr. Kalpana Saini (Uttarakhand), Shri Maharaja
Sanajaoba Leishemba (Manipur), Shri Jose K. Mani (Kerala), Shri Babubhai
Jesangbhai Desai (Gujarat), Shri Baburam Nishad (Uttar Pradesh), Shri Sanjay Seth
(Uttar Pradesh), Shri Shambhu Sharan Patel (Bihar), Dr. Fauzia Khan
(Maharashtra) and Shrimati Sumitra Balmik (Madhya Pradesh).
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Demand for censorship on Over The Top (OTT) platforms
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Naresh Bansal: Shri Dhananjay Bhimrao
Mahadik (Maharashtra), Shri Devendra Pratap Singh (Chhattisgarh), Shri R.
Girirajan (Tamil Nadu), Shri Chunnilal Garasiya (Rajasthan), Ms. Kavita Patidar
(Madhya Pradesh), Shri Rambhai Harjibhai Mokariya (Gujarat), Shri Banshilal Gurjar
(Madhya Pradesh), Shri Ram Chander Jangra (Haryana), Shrimati Geeta alias
Chandraprabha (Uttar Pradesh), Dr. Sikander Kumar (Himachal Pradesh), Shrimati
Ramilaben Becharbhai Bara (Gujarat), Ms. Indu Bala Goswami (Himachal Pradesh),
Shri Madan Rathore (Rajasthan), Shri Deepak Prakash (Jharkhand), Dr. Kanimozhi
NVN Somu (Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu) and Dr. Kalpana
Saini (Uttarakhand).

Demand to cover jobless workers of Textile sector under Rajiv Gandhi Shramik
Kalyan Yojana (RGSKY)

SHRI M. SHANMUGAM (Tamil Nadu): Mr. Deputy Chairman, Sir, | want to raise the
issue to provide benefits under RGSKY to textile workers rendered jobless. The textile
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